
'E TRAL ADMINISTRATIVE TRIBUNAL 
ALLAHABAD BE CH : ALLAHABAD 

ORIGI AL PL.l -A 0 No.714/2005 

FRIDAY, THIS THE 28da DA OF APRIL. 2006 

HON'BLE MR. JUS11CE KHEM ARA 
HO 'BLE MR .. ~.SIGH 

Shn Kirsbna Dattar, 
Aged about 53 hyears, 
S/o Late Ganapati Dati a-, 
Rio 40,L.I.G. Type I, A.D.A. Colony, 
New Jhunsi, Allahabad. 

(By Advocate Shri S. Lal) 

1. Union of.India, 
through Secretary, 
Ministry of Defence, 
Govemm ent oflndia, 

ewDelhi. 

Vs. 

2 Director General E.M.E. (RM.E.-Civ) 
army Headquarters, D.H.Q. P.O., 
NewDeJhi -110 011. 

3. Commander
7 

Headquarters Base Workshop 
Group E.M.E., 
Meerut Cantt. 

Applicant 

4. Commandant and M.D., 
508, Anny Base Workshop, 
AJiahabad Fort - 211 005. Respondents 

(By Advocate Shri Soum11ra Smgh, 
Senior Central Government Standing Counsel) 

ORDER 

Bon ble Ju~ce Khem Karan, Vice Chairman : 

Sbri S. Lal appears for the applicant and Shn Soumitra ·m~h, 

learned Sr. Central Government Standing Counsel for the l'espondent . 

2. Shri Soumitra Singh has filed a short counter affidavtt (0 ice 

Will take it on record) in ooich it h~ been &1med that wbate 1 the 

applicant is praying in this O.A. has already been granted b the 



2 

d p ment So, thJ O.A has becom mfmctuous and 1t ma b 

dtspo ed of as such. Shri Lal agre to th di p ,aJ of thiS 0. . a 

mfructuou . 

3. 'hP O.A is acco1 ding]y dismi sed ru mfmctnou 

(AK. SINGH) 
MEMBER(A) 

psp. 


